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( SEE RULE - 4 ) 

CENTRAL 'iiINISTRh'tIVE TRIBUNAL 
- GUWAHATI Bji\TCH 

, 	TA 

Original Application No 
Misc. Petition No. / 
Contampt Pctit ion No._____ 	 / 
Revl(-w Applicdtion No. / 

Appl ilat()  

ResoJert( s) 

AdvQCte for thëApplicant():4  

octe for the Respondent(s) 

Notes of. the Registry 	I 	Date 	 Order of the Tribunal 
lI L 

29.11.02 1: 	Heard Mr. A.Chakrabarty, learned 

counsel for the applicant. 

Issue notice to show cause as 

to why the application shall not be 

I 	 j admitted. Returnable by four weeks. 

Mr. S.Sarma, learned counsel for 

respondents shall obtain necessary 

instruction on the matter. 

I 	List on 60.2003ror admission. 

4 . 	 ."-.. 

H 	L 
Li-----" 	 Vice—Chairman 

mb  

c/e 	1L 	6 • 1.03 

Arl  

'/ b1 
çfèI 	: E2 	nJ- 	. 

10 
/ 19 

At the request of the learned 

counsel for the respondents, who 

seeks time to get instruction in 

this regard list it on 11.2.03. 

Learned counsel for the respon-

dents may intimate this Tribunal at 

I the relevant time as to the i r 

I /decision, if any, taken with respct-

to the purported examination for 

Junior Accounts Assistants. 

member 	 Cban 
7T 	 pg 	 . 	 - I 
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7.  

11.3.2003 	Heard Ur . A. Chakrabarty, 
learned ciunsel f.r the applicant and 
also 1. J.L. Sarkar, learned Standing 
ciunsel for the Railway. 

.. Sarkar, learned ciurisel for 
the respondents stated that he has •btai.. 
ned instructiens and siught for some 
time for filing reply. Three weeks time 
is alliwed to the respindents to submit 
written statement. 

It the matter be admitted 
and p.stéd for hearing in 25.3..,2003. In 
the meantime, the resp.ndents may file 
written statement. 

Vice..Chairma n 
• 	nib 

24.3,2003 	Heard Mr. LChakraharty, learned 
counsel: for the applicant and also Mr. 
J.L. Sarkar, learned standing counsel 

for the railway. Mr. chakrabarty, 

, learned counsel for the applicant stated 
that he has received written statent 
In Court today and he wants to go 

through the same. Accordingly, thcae 

is adjourned and, posted for hearing on 

6.5.2003. 
½. 

mb 

6.5.2003 Present * The Hon'ble Mr. Justice D.N. 
,. 	

. Cbodhury

TheHon'tlé Mr. S. Bi8was 

On the prayer of Mr. A. Cak 

abarty. learned counsel for the applicant 
the case is adjourned. List on 20.6.2003 
for hearing. 

S 

rnber 	 . 	 Vice-Chairman 
mb 



	

;4; lof t;;;f: 	ate 
 

20.6.2003 	Adjournedon.the prayer of fv.A, 
'Ghakr.abarty1 learned counsel for the 
applicant, 

	

V 	: 	List again on 30.7.2003 for 
I hear ing.  

tz 
Ab mber 	 Vice...Chajrman 

I 	 I .  

30.7.2003 	 Heard learned counsel. for the 
parties. Hearing concluded. Judgment 

'delivered in open Court, kept in sepa-

,. & 	 'rate sheets. 
'-' 	 The application is dianissed in 

'kvj,.A_ ~ 	
I 'terms of the order. No costs. 

1,7 
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V. 	 CENTRAL AMINIST1TI TRI'UNAL 

s 	
GUWA1' I3ENCH 

No6 	379 	of 2002. 

1 	
DATE OF DECISION 

• S ri, P.rqdJp.DQbnath 	 • 	
. APPL ICNT ( s). 

VOCATE FOR THE 
APPLICANT(S) 

- VEI(SUS - 

Union of India & Others. 	 ,pSpONUENT(S). 

H M.J.L.Sarkar, Riy.Standiflg COUflS., , . 	ADVOCATE FOR THE 
RESPONIJENT(S). 

THE FON' BLE MR JUSTICE D.N.CHOWDHURY. VICE CHAIRMAN. 

THE FON t  BLE MR N.D.DhYAL, ADMINIraATIVE M4sER. 

1. Wether Reporters of local papers may be allowed to see 

te judgment ? 

2 0  To be referred to the Reporter or not 7 

3. Whether their LordshiPS wish to see the fair copy of the 

jLidgment 7 

4 Whether the judgment is to be circulated to the other 

Benches ? 

Judgment delIvered by Hotble vicchaian. 
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CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH. 

Original Application No.379 of 2002. 

Date of Order : This the 30th Day of July, 2003, 

THE HON'BLE MR.JUSTICE D.N.CHOWDHURY, VICE-CHAI14AN, 

THE HON'BLI MR.N.D.DAYAL, ADMINISTRATIVE MEMBER. 

• Sri Pradip Debnath 
5/0 Promod Debnath 
viii: Krishnanagar, Sarada Pal].y 
Ho3ai, Distt&ct: Nagaon (Assam). 	. . . . Applicant. 

By Mrs.S.De3ca, Mr.A.Chakraborty .& Mr.R.Das. 

- Versus 

Union of India 
Represented by the General Manager 
N.F.Raiiway, Maligaon 
Guwahti. 

The Chairman 
Railway, Board, Rail Bhawan 
New Delhi. 

The Chairman 
Railway Recruitment Board 
Station Road, Guwahati-l. 	 . . . . Respondents. 

' By Mr.'J.L.Sarkar, Railway Standing Counsel, 

ORDER 

CHOWDHURY, J. (V. C.): 

19 
In this application under sectionLof the Adrninist- 

rative Tribunals Act, 1985 the applicant has assailed the 

action of the respondents authority in caIcelling the post 

of Junior Accounts Aséistant advertised vide Employment notice 

No.1/96 by the Railway Recruitment Board.. The applicant also 

prayed for a direction on the respondents to declare the result 

of the written examination held 25.3.2001 for the aforementioned 

post. The basic facts relevant for the purpose of adjudication 

of the proceeding is outlined herein below:- 

1. 	By employment rioticeNo.1/96 dated 20.5.1996 the 

Railway Recruitment Board, (3uwahati invited applications 

føan the eligible candidates for 39 category posts including 
post of 

the post of Junior Accounts Assistant, TheLJunjOr Accounts 

Assistant was listed in category No.37 for filling up 31 

vacanc*es, out of which 15 were unreserved. The applicant 

Contd./2 
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applied for the post within the period specified. The said 

post was re-advertised ina.dai1y news paper "The Assam 

Tribune on 29.4.1997. Therater call letters fsued for the 
A 

written examination to the eligible candidates including the 

applicant. The written examination for category No.37 was 

held on 9.11.1997. The applicant asserted that he fared 

• well in the said examination, but the same was cancelled by 
notification 

the respondents authority and the 	was published in "The 

Assam Tribune 1' on 26. 2.2001. By the said notification a fresh 

date for re-examination was fixed on 25.3.2001 and for that 

purpose call letter was also issued to the applicant. The 

applicant appeared in the said written eXamination, but this 

time also the respondents authority cancelled the same by a 

notice published In "The Assam Tribune" on 15.9.2001 on admi-

nistrative around. The applicant contended that though serious 

irregularities 1ppened in the written examination in respect 

of category No.2 of Employment Notice No.1/2004 which.was 

hejid on 7.4.2002 and complaint was lodged,but the samewas 

not caneelled. As a matter of tact, the result of the written 

examination of category No.2 of employment notice No.1/2000 

was declared and published in "The Assam Tribune" on 9.7.2002. 

The applicant alongwith other candidates, thereafter, made a 
dated 7.2.2002 

representationLbefore the authority for conducting re-exami- 

nation of the cancelled written test. While the applicant was 

awaiting for response by the impugned notice dated 12.8.2002 

published in "The Assam Tribune" on 14.8.2002 the respondents 

authority reduced the post of Junior Accounts Assistant along 

with some other posts to zero and consequently cancelled the 

written examination process conducted for the post. Mr.A. 

V_/IChakrabortyv learned counsel for the applicant strenuously 

contended that the respondents acted arbitrarily and discri-

minatorily in the matter of public anployment and thereby 

denied the applicant equal opportunity in the matter of employ-

ment. The learned counsel for the applicant contended that the 

Contd./3 

\ 



d 
:3: 

authority conducted the examination and in the absence of 

any valid reason there was no justification for cancelling 

the examination and finally totally cancelling the process of 

enpioyment. 

We have heard Mr.J.L.Sarkar, learned etanding 

counsel for the Railways at length. The respondents in its 

written statenent stated that in the nployment Notice No. 1/96 

there were 39 categories. Category No.37 was meant for Junior 

Accounts Assistant. There were 31 posts in category No.37 

comprising of UR, sc, 8T & OBC. The written examination was 

held on 9.11.1997 and the type test was held on 21.12.1997. 

Due to anomalies in the written test the said examination was 

cancelled vide Railway Board letter dated 23.5.2000. Subse-

querkt written examination was held on 25.3.2001 and the dame 

was also cancelled vide Railway Board letter dated 6.8.2001. 

In the written statenent the respondents also asserted that 

in view of the review and for want of vacanties the Railway 

Board put restriction for issuing recvuitment notices in 

respect of certain categories of posts including the post of 

Junior ACounts Assistant without prior approval of the Board 

and the said restriction was extended upto 31.7.2003. 

The issue relates to legitimacy of the action of the 

'responderits The respondents being an nployerissued employ-. 

ment nOtices inviting applications from the eligible candi-

dates for filling up the postarid steps were taken for that 

I purpose. However, the eaminations were cancelled due to 

anomalies committed by the concerned authority. The Recruitment 

Board upon considering the report of the Vigi1nce organisation 

of M.F.Railway cancelled the earlier written examination and 

o,rdered for re-examination. However, the said written exami- 
that was 

nation for the post of Junior Accounts Assistaath held on 25. 

3.2001 had to be cancelled on consideration of the report/ 

proposal sent by the Chairman, Railway Recruitment Board and 

the Chief Personnel Officer, N.P.Railway. • The said report 

COntd/4 
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and the proposal sent through ConfidentialcD.O. letter No. 

B/G/37/1/99 dated 25.3.2001 was consAered by the kailway 

Board. On consideration of the report, the Railway Board 

instructed the CPO/N.P.Railway to call for explanation of 

the fficeruuuiflhm.Charge and take up with him. Necessqry instru- 

ctions were issued accordingly to rnedy the situation. By 

the said tbmunication Chairman, Railway RecruLtznent Board 

Guwahati was also advised to take necessary steps as rune-

dial measure in conducting the examination. It also appears 

on the record that in view of the empanelled Junior Accounts 

Assistant scale Rs.4000-6000 (RPS) awaiting absorption for 

want of vacancies on the Railways, Board decided that all 

pending indents of Jr.Accounts Assistants received from 

Western. Central and N.F.Railways on RRBs need to be cancelled. 

In the light of communication dated 1.11.2001 by communication 

dated 6.11.2001 the Railway Board imposed the restriction on 

issuing Recrudtment Notices. In the set of circumstances no 

illegality is discernible in the action of the respondents 

requiring Judicial interference. 

The application is accordingly disnisse. 

• There shall, however, be no order as to costs. 

( 
N. D. bYAL) 	

• ( D. N. CFIOWDHURY 
AI4INISTRTIVE MEMBER 	 VICE CHAIRMAN 

bb 

ii 
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in The Central Administrative Tribunal 
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.Fcn  

Vi]. :i 	K:. •i.fl.CU 	 F1 ly 

c:L 	 , 

It 
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:1 	Union 	of Cii :i :1 . 	 n 	by 	.L 

General 	 F .. 

i 	Chairman r  

Railway Board, Rail F: 

New 	1. :1 

:3r, 

:. 	I:c: c: r'.. :1. ::ri *. Board,,  

Station Road, Guwahati — &  

'i :i 

1 	 r 	CI 	 Q1• hE.Li 	 j. 

	

The 	:L(::.).::Lc)r 	is made 	against 	arbitraqz- 
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IIM :.tion 	crf c.n c:e1. pee te of 	Jui :lc:r :,run +:Aj 	t 	by llot:i. ce 

d 	ted 	:1.2 08 2002. pub 1 :1. 	hed 	:1 n 	the cIa i I 	The- 	 1 r :1. bun e a 

on 	:1.4,, 08 2002 and for quaehinq. and 	eett:Lnç; aeidc 	the .me 

d::larinq reeu]. t of the written exam:Lnat:ion 	held on 

Y,...t.n 	:)r- 	iic: c:c: u• 	:1. 

3urisdiction 

ihe ap p1 i c:an t cft::'c:l a ree that tlie eut:.i c: t a t te r 

th::' 	ac:i::1ic:aLion :t.s w:i.th:I.n the 	 :1,cl:1d:t:1C.1'i c:f 	the 	Hon ble 

Tr:L I:iur. 

3 	 Limitation 

Ihe a pp 1 J. can t ci e ci aree tha 1_ the 	J. c:at Ion 	J. 

w:L th:In t: period of 1 :Im:i. tation uncle re ection 21 of the 

din:in :I.trat:i.ve Tr:i. buna:I 	ct 	19B 

Facts of the case 

?i:i 1:l:cl 

:n t :1. I_LA ticn 

':. 	:i :1   

:i:ndi :Ia 	iie a:::i:l. :i can 	:Ie 

:I:ct J. 

u.aran t.ceci b, 

c:i1 	fC. 

uI 

2 	ihet 1.le reeponden t authori tiee pub:I. :Lehed 	an 

hi . 	ilifI 2 J. 

hE (n Ir:i. (::'5 :i.ni:i. 

.PP1• :1:.c:L:c; 	frDn ril):I.d? ::.cc:n>' 	cyf 

in c1d :tno the poe 1:. of 	IC) r 	• cow te 	tan 	The 

poe 	of Jun :1 Or cc c:oL.n te 	:1 stan t was 1 J .  ted un CI or 	ho 

cateqC)rY Nm :37 and J. t c:a. es sc:a le of pay Re :1 :2(X) 2040/ 



The applications under category !1c: :: 

1 :i :1. n q up 31 vacancies out of which 15 were unreserved,4 

were reserved 'ft.:r SC, 6 were reserved for 

 The .. p1. :1. :::i t ion fees for 	 . t::cve 	pos t 

which required l..c:E be paid bycrossedindiart  

IoL:L Ct: -  favour of the A:Ltn t Se::rc.:try,  

The c1o:inq cPte fc:'r all such •p:/. :c:ti.on 

) 	1996 

Copy of the employment i i.:::-  . :L ::c NoW96  

dated :.() 5 1. 9?6. is enclosed as (;n n : ! J 

4.3 	That 	the 	 :L 1 :.  cation 

prescribed for 	above post was Bachelors Degree. 'I• ic 

of junior Accounts Assistant with 

before 1. ic•: Wat d .. t.e i.e.30.06.1996.  

I {1. 1. : n 	1. he year 1997 the new :. n c:uin ben t of the  

off :. c:e of 	ref:. pon den t No 3 nub 1 :1 hod 	.:d ye r -L :i. enen t 

iOLj. 	 ppy:/4I..y// :1/FL. 	in the dJ. :1::.' news 	i::per 	The 

Assam 	t. bun e 	on 29 04 :{. 997 in continuation to 	I. he 

advertisement of Emp 1oynon t No t:i. 	No 1/96 d..ted 20 5 i.996 

withoat 	mentioning Ic)fl 	for 	tic: 	same. 	By 	• :1. 

rc 	 L rc k. :1 '::c applications were invited 	far .. :t. :t. 

t tf? earlier 39 categories including t 1ic post of junior  

t fr::in the c:1. :c :1 t:1c candidates who 

::i1 ici previously :1 	:1 n. response to the Employment Notice  

MUM dated 20.5.1996. It is submitted bi.k. 



C., 

\< 

rc, 	c:Iv rti.emen 1:. after the closing dte for •)1):1i. ::L:: 	:1. e 

30 	:1 99: was nicI e for accommodatin g candidates who have not 

.pp1 :Led e.r:I. 

cf.)' of the Re-advertisement 	No t:i. c:' 

No FRB/CHY/2/ 1/1 t 	is en 1. osed 	as  

AflfleXUlO W.  

4.5 	 iIi.•.k. thereafter, 	call letters for the 	ri1:.t.c.?n 

e x i:i.ri 1.:i.c::'ri were issued 	to all 	the eligible candidates  

j.nc:lLkI:t.Flq 	l:.iie 	applicant. 	The 	1Jr:i.ttc?rl 	:•?x.(n:Lnt1on 	for 

t.ocicry 'c ::c;1  was held on 9.11.1997 :1. Ii which 1:. ie 	•:p 1 :1. ::.ri t 

•t::ered . 	 the said 

,$(• :i. +. t:-?n 	examination, 	was 	.::.ii c::e1i.):(:i 	on 	accouqt 	of 

TY  n:)tIf:.c:.t:.oll of c:al:e:1:iation of the said 

exa 	 I/.1ir.5 	)I..ID 1. :i. 	i.iecl 	 I lic 	iI5).ffl 	ri. ).11C? 	OIl 

the 	 .:iv:i .::.i:.:ic)fl .f:I  C? Ii 	:l.:C? 	fIiI' 	above 

,i:i.i:.Len cxarll:!.n.ft.:i.c)r was f:ixcc.:l cii 25.03.2001. 

Copy of the I'ki 1. :1 :i. c. :. :Lcii ci . Lc.?clJ 26 	(.)() :1 

is c-?ll i:::1c::.?d as 

4.6 	That 	call :i. :- •l i: , : i•.....c for t li: written 	examination 	on 

2 3 	:0<) 1. 	was . i. ci :i.ssued to t. iic . :' p1. :1. can 1. an ci No J. 	Nuni be r 

allotted to him was 14370470.  I ic applicant appeared in I  I' 

written examinationon 	 !l' I this time also he (I I 

very well 	:1. ii 	1:. he exam 111 . t :1 on 	 I :1 stimc-? also 	the 

res pon ci en ts 	c:an ce :i. : ed 	t he w r :i. t ten 	P x am :1. Ii a I• :1. on 	cia ted 

2001 of Ca teqor>' No 7 by a Not :1 ce pubi Is lied In " The 

A.i.rn 1 r:i. bwi e" on 1 9 2<)0:t. and I• he ii•i .f:cr. st.c:h 

cancellationwas sa id 1 i be of administrati ve ..  

i:::dç)>' 	of 	t hc 	C.: :i. 1 	:i.c? 1. tC?r 	.ui ci 	Nic t 1. c::e? 

i&J. ii:I. :i.< hc.x:i 	on 1 3 	:t:0() I. are CIl C:: I. c J??dI 	as 
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--- 

4 ; 	.i. i.it 	the .:i::1 :lc:an t 	begs 	to state 	thatthe 

respondents 	have c::u' c:e :i. :i. ed the written examinatiOn 	of 

' 

:I I : : : 	: 

 

t :L on papers w:: re ha I: 1::c:'n ed i ii the 	:1. t t::n e ::< m :. 	t ic n 

L:. tc r.: ":::' 'k::' of Employment Notice NoW2001 ..ii 1 :::in :i .. :1. 1:. 

was :.dcd .aq.ain't it but ex.am:LnaLion for the same was not 

c:an c:e]. led by'Lhe r'e:nth!i t .authcn'. t.:i.ea :'n:i.J. .arly'aa( 

:i. n c: :1. den t happened :i. n the w r :1. t ten exam :1. nat :L on of Category 
 

No 2 of Employment Not :1. c:e No :i/2<)00 wh :1. c:h waE held on 

7.4.2002 and c:om p1 a :1. n t was led ct ed to the respondents off ice 

as wel I as to the B.",ra lumukh Fcl :i. ce Stat ion Ouwahat :1. Iu t 

r prising l y none of the above e xam:i.n at :ic:na were cancelled 

by t he r'es pc::n den 'La 	I 'L :1. a men t ion ed that the r'eau.l t of 

ri 'c 'Len 	am :1. nat :1. on 	of 	:1. d Ca teci o ry i'k: 2 o -f Einp 1 o>'me( t 

l"lc i:,. 	l"lc 	':::C:::) 	 :lc'c,:::l,.. "ccl 	.i'i ': 	I. :1 	;ir 	" "1 

- 	I r :1. bt.u". " c:t' 9.7.2000  

- 

4.8 	'1'ha t the app]. 1. ant. iqa to state that he fulfilled  

all 	1:. he - c:c:?n d :1 t i.e na.an and req u :1. r'emen ta oft he offer of the 

res ponden ta ( paymen t of exam in a. t ion feeae C ) :1. n Ep 1 oymen t 

Not :1. ce No :1. /'96 dated 20.5.19?6 and he c:e he has ri lit to 

kn ow the reau. ]. t o 'ft he ox am in at :1. on :1. n w Iii c: ii he a p pea rd an cI 

the roe pen cI en b.a"• e a]. eo boun d to d or: la r'e the eamo 

4.9 	'1" hat 	the 	app]. :1. c:an t hop a to a 'Late 	that 	a 

re p reaon 'La 'L :1 on 	was made 	by 82 	c:an d :1. cia tee 	:1. n :: 1. ucl :1. n c 	the 

.a:::l :i.c:an 1;, c:n :1.'? 2 2002 to the rc• pc:'nclen t No 2 'fc:'' c:onduc'Lnci 



'<1 

re-examination ::'f- cancelled 	written 	i.€' 	1 

Nc 37 	of Employment N::i t 	ce 	No 1/96 without 	any fvow 	b :i 

result. 1 h? respondent No.2 has 	r c :1 vd t 

representation d ated j 

r:: 	:i.ic1 back by the applicant on 19.4.2002. 

::c 	cf the 	representation dated 

17.4.2002 along with 	the 	:: I 	1. 

Card is enclosed as 	iifl(?X L.FO I 

4.10 	•i .  . •I:. 	thereafter, 	::i >1 	cc: 1.. c:c 	dated 	12.8.2002  

published :. n H  1iic: Assam Tribune" on 	14.08.2002the  

respondents have reduced thepost of Junior  

Assistant 	. 1 ::'ric 	with 	sole 	c:c:? r 	posts 	to 	:?C) 	•.n ci 

conAequently the written examinations were cancelled.1.: 1. is  

humbly submitted that the respondentshave 1 he r :1. c h t 	o 

rothic:e or 	:lnc:r e•e  

tibc' 	of 	vacancies icc: 1 ..i'cci both 	in 	the initial  

•d ye rI. :1 cicn I. an cI 	rcad e r I. :i eenn t against 	:a :1. ci Category  

ic: 	:1 	1:. he I:o 1:. of Jun :1. c: r Accounts Assistant we re 31 

1 he po :i. t ion of vacancies were same a 1 1 along from the da i.e 

o f emp. c::'ymeri t Not I ce No 1/96 :1 	20 5 1996 to the ci ate of 

last written ex am in at I on 1 	25 03 2001 It 1: is ... . ted that  

even 	on 15 	'rcI when c:an cel lat:Lon of said 	wri ttcE•n 

inc: t:i:f:i.cci 	the vacancies 	in 	 ::cL 	c:if 

category I'.k::!. 	37 existed, 	and now all crf: 

respondents have cI e c: I ci ed an ci 	reci Li. c:ed t he said {::o I. to :: e rc: 

:1. n 	c':: I 	c:c 1 curable 	fa Ii :1. on 	is 	 .1.  i.... .. 	the  

respondents have redu cod the said pc:! 1' to ;erc:' 

Hfjir r.amc)Lcflaçje and such co lourable oxorciee is 	bi±rary 

.ri:c:1 	against the i:c:1. :1. c:>' of adminis trative i... r i:):i.:>' 	:i: 



IR 

also 	 c: i:.fL, 

the 	 •i.•.• 

Hon I:,c Tribuna3 

submitted that suchcolourable exercise  

shall be found I::. 'L:•?rt i on the record  

i::e. I eaeecl to 1 If t t he ye :1. 1 

::D t:• 	of 	the Notice cI 

published an 1 	 is enclosed as 

n :: 	e 	c:i 

s 

5.1 	For that the respondents have c.an ce 1 1 

written examination held on 25 	200:1. f::r - the 	x 

recn 

2 	For that the respondents have reduc:ecl the 1:c:'tcif 

JL.r :Icr Accounts Assistant In a most c:cIc:i..ral::1e fashion.  

5.3 	'For,  that t he respondents have mc 	1. arbitrarily and 

in 	cc::l.ourab:Ie exercise of. 	I::ower 	have can c:1 1.eci 	the 

e>::amina t:Lon 	IitI on 25.3.2001 which.offends Art:i. c:i.o 

16 	of 	the 	:::::EI.:i. I..tI.c)Ui of 	:l..(:t i... 

S4 	Fortha that t he roe pon den te have red u c:ecl the poet of 

junior Ac coun ta Assistant to zero for the cauee under  

5 For 	I. the 	actions c:fIic 	respondents are 

Aga i n st the 	I::u:: :1. :1. c:>' of administrative fair. 

5 7 1:c:lI.L 	I.:i.n .ri y 	view :c 	ne.I. tc:>r 	the 	c:I:. :1. c::n a 	of 

:i.iL:.f.I. of 	I::::c-r 

the OY'Y:?% 	of 	:i.a 



Det.i1 of remedies exhausted 

1 h'x 	e 
	J . 	 fi c:c: :1. 	 •.'::' 

	

,rcI 	!: 

other-  Court 

Tho appi :1 n t :::1ar: that h&:•: ha not any 

thor :a 	in an::' trit::.ua]. Court or any oth 	forum aqa:Lnt 

IL 	:1. 	c:Ir 

8 

fc: 	c:i 

:1 	I 1 	•----'.-• 	
.,:::;_ 	.f:.::l :I..:J:Lf( 

1 	 c:'-: 	c:'::. t:.:d 	I 	:'(:)2i 	i:: 	bi :L 	t:-?d 	:i.ri 

:[ :t ;-(fl 1 I 	J .  bt.n c:n 	1 	()3 2C1 :2: 	1:.  

cua; hod 

of i.;t:L ttOfl >n:i.n.. -t.:n 	f:::• 

c:f 	:i::' A c urf t. r, i. 1:-:ii :()()1. 	::- 	'::1c:1..r 

3 Any - • - •hrr -el ief/re]. :i.ef 	the Hon 	ble 	tr:i. buna:I. 

'::u.nci 

abo in 
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el 

10. 	ThN application has !:c:n. fi €d t hrc:uq Ii Advocaten  

ANN 
	

Particulars of Postal Order 

W.O.Nott  

:i i. ) Date 	 issue 
	 2-- tJ—&1-- -- 

:1. :1. 	) 

i ) Payable at 

HER 
	

Particulars of Enclosures 

As stated in the :1nc':x 



VrifiCat10t 

:lp 	De1::n.th on 

re:i.cEeF' t of HOW, Assaw aged 
::-1 	years 	cL: 

statements m.cft 	in pars :. 	6 	and 	' 

kr:.].edc1e 	and 	those made in 	1.).ra 	2 
are 	I:.rijc my personal 

to 	my 	:cç..a1 	.advi c:c 	and 
the 

and 	5 are 

I 	have 	c: t 	.aupl::Ird? 	cd .n 	al 	f.a c: t 
1u.un(::' 3.c ::m 	:1.011 

And 11 , s i gn  this verification c:Ii 

20 th ci :.y of Movcm be r 	at 	t :1. 

P" 	 Ir7-  

zcLp 



•1 
	

r .  process 
/ 	

GENEVA, May 21- The 
overuse of medicines and abuse 
of nature- have cornbwed with 
the age-old problem of poverty 
and the modern luxury of 

•  international travel to produce a 
devastating upsurge in infecti- 

- óus diseases,a new report says. 

• The report by• the World 
Health Organlsation wáns that 
the spread of untreatable forms 
of Malaria and tuberculosis and 
the emergence of killers like 
AIDS and ebola threaten to 
undermine recent advandes in 
health care. 

'We are standing on the brink 
of a global crisis in infectious 

• diseases,' WHO Director-General 
Dr. Hiroshi Nalrajima said.' 

The optimism of a relatively 
few years ago that many of these 
diseases could be brought under 
control has led to a fatal 
complacency. This complacency 

is now costing millions of lives. 
WHO issued the World Health 
report, 1996 on the opening day 
of its week-long annual assem-
bly. 

There is some good news. 
Globally, life expectancy J§ now 
65: Three years higher than in 
1985. Infant mortality - has 
halved in 30 years to 60 deaths 
per 1,000 live births. This has 
encouraged worsen to have 
fewer babies an average three 
per family in 1995ompared to 
32 in 1990 although the planet 
remains dangerously overcrdw- 
ded. 	-. . 

Eight outàf ten children are 
imununised against killers like  

measles.Polio is onthe verge of 
following snsallj,ox into history. 
Leprusy too, may soon become 
aneviiofthepast' 

But overall, the 137-page 
report makes gloomy resdin&-
AP- - - - 

Lee sworn in as 
Taiwan Presi4eyit:. -. 

TAIPET, May21- Lee Teng: - contained no specilif.oflivs of 
- Hui was sworn in as .Taiwazfs- compromise,butSOUghttO5e 

first'popularly elected President . condiliatorY note.. 
and . offered- ta. -  meet with 	He also flatly ruled out maldng 

China's leaders for• talks -oi -'--Taiwan independent and durn- 
gtleie1ofhoatihit) ping ibedoctrine that Taiwan 

.reportS'Ak'.... 	
and China are one country; 

• Offering to take - a personal . Calling independents unne-
lead, he said he wanted to meet cessazy . and impossible, he 
and directly exchang opumons added. I am deeply convinced 
with the 'Chinese Consmunst that the Chinese people shall 
leaders to open a new era in complete. the historical test of 
dialogue and cooperation, peaceful unification in the 21st 

in the futáre, if necessary for century. .....•- 
'the ceanty. I. 'am willing to - Meanwhile, he sald, we in 
enthárkon ajourneyforpeacetO.: Taiwan have reallxd the dream 

mainlatsd, ca'ng, of all Chinese. We have created 
with sue tlie common wishes of, an eye-catching - - economic 
our 21 millioi people. Mr.Le miracle and achieved world-
told 50,000 people packtag a aeclainsed deznoCraiC reforms. 

- stadium outside Taiet. - - ' Thse refo ma, which led to 
Mr Lee's eagerly. awaited the first -presidentil election by 

peech' at the: staehwn, in universal 'suffrage, were largely 

'I'  

H 
Assam Tribune tVjn:wiav. lny 22, liMk; 

at to world : health 
• -• - 	. . 	

• icm.sLWY NOTICE •  

• 	 RALWAYRECRUITMEN'f BOARD :GJWAEATl 
• 	 • " 	EtPLOYM1ENT NOflCNO. 1/96 • •• . • -'.•- • 1 	:.l_ 

• 	STATION ROAD, GuWARAiI.781001 

	

- DATED :20/05/96 .- : '- -' . 	• 

	

i. 'CI &NGDAT:30/06/96I 	• -•:. 

Applications are invited in prescribed forms obtainable from any important RailwayStahon 
or in proforina application given below (to be neatly tylied in using one aide only in a standars 
thick paper) for the following temporary posts, likely to be permanent, in the Northeast FrtP 
RaiSvay.ApPlicationS completein all respects alofigwith required enclosures shouldbesent'I4 
ASSISTANT SECRETARY, RAILWAY RECRUiTMENT BOARD : STATION ROAD, GIJWAHA 

781001. ASSAM 	
rcertiflcat,1 Of postusgso3StO reach thefloard'sOHiCeOn orbefore 17.3()hrs. - 

of 30/06/96. The applications can al.sobe droppedin the 'Application Box' kept in the RRB 0111cc 

before17-SO bra. of 30/06/96.. 	• ----- :.- 	- - . •• 

	

3{p 3l'lCE NO - CATEGORY 0. A 	WHICH 'NE CANDIDATE APPLIES 

MUST CLEARLY SEWRITrEN ON 'NE 'fop OF ThE COVER  

cArEGOaY 
No . - NA5 OF 	SCA1 .. SrE14D 	:VACA34ma 	SRE FE3JOO 	E 

- - - 	ThpOSr . OFP/,Y - DLJ4G - - '" 	OF • 	ASON
IVAINLNG 

	

- -. -. 	 TL4JND4G Ill SC ST OBC TO'rAr' . - 	 - 01.08-96. 

Ssenagrapher (tetlish) 1200-20401- - - -. - --04 -01 02 01 . --08• Both 	.. -. 	 18 so 30 Yes-. 

Appr. Junior Enjone& - 2-3200/- Rn. s000/- -02 01 02- '--, e Both 12 months 20to30 Yen. 

Sig/Gr.-ll 	, 	-- 	.. . 	- . 	- - . 
' 4 1 1.4

...1
8 
	- 

3 Appr Signal lnspeceor/ - 1400-2300/- Rn. 13201-: 07 02 04 01 	Both 24 months 	 10 25Th. 

Ge-Il 	-- 	 . 1350/-  
4. Appr. Tele Comamni- 	1400-2300/- Its. 1320/- 07 02 02 02 	13 Both 24 monthS lSso$ Yrn. 

casionlnspeetorlGr.-U 	- 	. 	13501- •-. 	. 	 . . 	- 	/ 

a. Appr. TeleComm050iCa- 950-15001' Its, 9501- 08 03 06 06 23 BOth 52 months 18 toSS Yes. 

- uon Maintslne,IGr.-III 	- 	. .. 	. •, 	 18 to 25 Y 
'Fr. Awn, Draftsman' 	1200-2040/- Rn. 12001- 04 0101 01 1,  07 Both 12 months 	es. 

- 	 • 	 . 	 . 	 ' 	 .: 	 .....' -.. 

:Tr. Eleetric Foreman/ 	200C-?200/ Rn. 2000/'- 01 .01 - - 02 Both 12 mointho 20w30 Yes. 

- 	STA/Depury Shop Supdt 	- 	. 	 - ----- 

Appr.Mechaniw (Elect) 1400-2300/- Rn. 1400,'- .09 :05 01 .03 - : 18 Bock 24 months 18 o28 Ys 

it, Asntt. Draftsman 	.1200,2040/- Ito. 1200/' 03 01 01 01 	06 Both-iS montho 18 to 26 Yes. 

	

-- 	_ 

10 Tr. Draft aso (Elect) ' 1400-2300/ Rn. 14001 - 01- ___5j___Both'''.'20 
	esss 

11Th }ind ur.toisw ' 1600-2660/- Rn. 1600/- os.-' 
....... ....:'- ''- 	•- 	. 	. 	- 

12,Tr8e Apprçntice' 	
1400-1440/' Es. 1400/- - 0 0 01 02 -. 11 Both 24r9ontlss 20 toSS Yes, 

13. (.smmereial Apprentice .1400.24401' Rn. 1400/- 06- 02 62 01 	11 Both 24 months 20to28 Yes. 

- 14. Pl,)siothereplet - 	1400-23001' '- . -- 	01 - - - 	il 	Both 	-- 	181028 Yes. 

IS &aff Nurse 	-. - 	1400-2500/' 	-' 	13 0402 07 126 Both 	- 	200o36Yss. 

16. Ptsoomasse . • 	- 1350.22001- - - , 	04 01 01 01 	07 5oth 	-- 	20to30 Yes. 

17, l..2, Mats..' ..-- 975.1540/- - - 	- 01 -- 01 - 	)2 	Both 	- 	lOin 22 Yes. 

• -18. App. Mech.aiira . 	.. 1400-2300/- - Its. 1320/- 04 0201 01: 08 Both 24 months - 181028 Yes. 

- 	-,.-...-. 	k:.. 	'.-L 	 - 

	

- .3200/--Rs.2O0O/- - 	-- 	01 . Both .52n,onths 2Oto3OYrn. 

- .-- $p4 ) 	 - 	- 	- .'. 	... 

30 Appr Mnemonics 	1400.2300/ R5 	04 01 	 - 01 . 08 Both 24 months -18 toSS-Yr. 
- " (tISL/Meeh) 	- 	 -: 	- - 
21. Appr.Teaia Examiner 1320.1350/. Ra.l320/-.'.Q6 	01 02 	12 Both 24 months. 181028 Yr. 

32. 'Fr. Awn. - 	- 	. 1200-2040/" It. 1200/' '02 - G5 -  - ---Both 52 montho :• 18 togs y. 

- .• - Draftamso (meek). 	 ,.. ' - 	- 	- 	
.. 	..-.. 	.. 

• 23,Draftsman (Memb) 	- 1400-23001' Es. 1200/- - 02 .. 01 	,. p3 ' Both - 24 months - 18 toSS Yri. 
- z4:Ap. Junior Onenilcol - 132O-2O40/ . R. 13201' .02 - -' 01 - be. Both 12 months - 181025 Yes. 

.&Met.liuieCZlA55n. -. 	- . 	' 	-. . 	-' 	- . . 	
. 	 .:  

	

, 	 --2 ha Both 12onon'0  22t030Yes  

Category No.26: BE (Mechanical). 	 . 	 . 

Category No.27: Diploma In Mech. Engineering.  
CasegoryNo. 28: Degree in MechanicallElectriCBl Engineering from a recognised Engineerj2a 

College.  
Category No. 29: BA with Hindi as elective subject & English on asubjeét at degree level, or a 
grduate with English as a subject plus a degree or diploma in Hindi equivalent to BA or higher, 

.,standard of BA. Hbhs) in English and a degree or post graduate degree or diploma in HindL, \ 
/Category Nol3ff : Diploma in Civil or Machanical Engineering. N.B. If enough candidates with \ 

qualification YDiploma in Civil Engineering become available, the Recruitment will be confined to 

them.  -. 
Category No. 31, .Degree in Civil Engineering. 	 - - 	- 	- - .. '• 

ategoryNo. 33: (10+2) with science and Maths. Diploma holders inCivil/Mechalsical/e1ectflC1 - 
Engineering also beeligible..  
Category No3,3' Minimum m certiflcateinDrvits.senship (NationalTrade Certificate by Govt. pf 
India, NCV) in Civil Engg. from recognised Institution or equivalent, the course being of 2 yrs. 
duration. Civil E.ngg. Diploma holderslind.holders of diploma in Draftsmenship from recognised 
Institution will also)O'eligible. 	-- 	-- 	. 	. 	

- 	. • 
Category No -r'1siatIic plus 3 yes. diploma in Civil Engg. from Govt. recognised institutioiOr 

recognised colleges. 
 

Category No, 35: Degree in CailEngg.Department of a recognisedUnversitY.  

Category No. 38: Degree in Civil Engineerng Department or equivalent examInatso .. 

Category No.37: University degree preference beng given to. person with I & I) divisions.- - 
Honours & Master Degree. The candidate should possess typing proficiency of 30 words per 
minute in English or 25 words-per minute inllindi as an essential qualification besides the 
prescribed educational qualification.- - - -- -- --  
Category No, 38: (i) lind class Master's Degree in Commerce with special paper Banldn&(ii) - 
University Degree/Diploma in EducationiTeachin& OR Integrated two years Post Graduate 

,courSe ofRegional Collegesof educationof N.CX.R.T. (iii) Competence to teach throughAssatneSe 
- 	- 	- 	-.- 	- 	-- 	.. . 	. 	.. 	 .- -. 

Category No.39: (I) find class Bachelors Degree with Physics. Chemistry and one subject-out of - 

•.Botany/ZOoloD. 45% marks can be considered equivalent to Und class where there is no 
densârcation of class in Bachelor's Degree. (ii) Unwersity dega,ee/Diplomna inEducalioncreachiiig- - - 
OR 4 years integrated - Degree osnirse in - regional colleges of Education of NC E1.R.T (iii) - 
Competence to teach through English and Bengali Medium. - - 

 

NB. : (4)- A GENERAl- RELAXATION 'IN UPPER AGE LIMiT FOR ALL COMMUNITIES! 
.. CATEGORIES OF CANDIDATESRAVE BEENGIVEN BY5 YEARS BESIDES THE AOE 

- RELAXATION GIVEN IN PARA-2. THIS RELAXATION IS APPLICABLE FOR 2 YEARS - - 

• WITH EFFECT FROM 4/8/95. 	-: - • - -..:. - : 	- .: ' • -: - - 	";- -. 	-. 

NB. : (ii) THE CANDIDATES MUST RAVE ACQUIRED THE ESSENTIAL QUALIylCA'IIONSA.S -. 
LAID DOWN AT THE TIME OF SUBMISSION OF APPLICATION. CANDIDATES WHO - 

• -. RAVE YET TO APPEAR AT TIlE EXAMINATION AND WHOSE BESULES ARE 

• 	WITHHELD OR NOT DECLARED. ARE NOT ELIGIBLE 'lO APPLY. 

1. GENERAL m-%-rRucrION 
 

.1 1 ABBREVIATION USED  
Backward Class, 

120 lndsan Postal Order. - - . - 
12 The number of vacancies shown may be increased or decressed.. - -. -:' '-. : , . • - 
1.3. SC/ST/OBC candidates can apply against UR posts but they will have to competewith LIE 

candidates. SC/Sr1OBC candidates need apply strictly against their respective vacancies - 

onl)t  

LAGELT 	-. 	 .-.- .. ...  
2,1 The -age will be reckoned as on 	 upper age limit is relaxable as under - - 

By 5 years for SC/ST candidates and by 33,J9LQ.B,c candidatgs 	. ' 

'By 5 years forBonafide displaced Goldsmiths. - ...:--' - 	• 	- - 

By Ifr years in case of physically handicapped. 	
• 	- 	-. - -. 

- (d) Upto the age 40 yeais.for IIESERVISTS' not yet employed in Govt. ser/ice. 
(e) Upto the extent of servicerendered by Group 'C' and Group 'D' RailwaYstaff and casual - 

Labours/substitutea provided that- they have put in minimum of llyears service 
- - - (coñintioua orbroken) subject to the imondition thatthesgeofs5Yrs. Forworkingquasi 

- Administrative offices of the Railwayorganisatiofl much as Railway Canteens, CoOpers' 

• tve societies and Institutes upto 5 years service repdered to such orgaisaun3ird -  

upper ag0 lImit of 35 years whichever is les.s, 	 .' 	rarsoct from 



. -;------ 	. ,- 	 . 	: • 
01.  R 	2OX/- 	01.01 

. 	

- 	 - 	 .' 	 ITa11Ued the iuthontanan 

Pope-' 	1iiiii Lain.a 	gacy or the Chma Kai-shk 2300/ 	R. 13201 	05 	O 01 	0 27 	ppr.ch*nc 	I..00 	 - 

- 

meet atVetican •: 	 °' 	
02 	01 - 	- 

L 
5thtua. tearer the 	lLixna, capitalisrisland 	tloi. $ as & Ii 	. 	

O-32O0/ 	Ba. MOOr 	03 	01 01 	(Ii 
,JinsPrcrcrcr 

.r- 	ata.pfl ate audience ai the .renegadeprovuste. 
- 	'. 	 - -.: .Engineer  , 

	
. 

aaicaiiYterday..-..:. 	. 

The 	Vatican 	prem 	° 
- 	 -.d' 

VACAN1 , JA11ON 
Appr.Pum.areafl 	.. 1400-23001- Ri. 14001-12- 04 02 	00 

• 	 - 	 ..t 	coñfimned 	the 	ineetieg 	had . 	 goj. 	 to 04  QgL 

.:- 
:- 

/Girls for marketing internJ ) 	16002660 	 . 

tmatbon 	 EdUCaXi000li '16 	04 06 	06 llg$oU.s • 	..1.--. i 	theme'. - : 	- 
The Holy See 	office! daily 

- 
Computer products, for all the 

1200-2040/- 	'- 

38. Assu. Tearlier 	1640-29001 	- 	 01 - - 

bulletin of the °PEs ae" 
.. 	 - 	 . 	 . 	.. 	 . 	-- 

Pteces OlAsSaZU. 	-- . - Grñe-1(COniisrive) 	 . 	 . 	.. 	 . ...... 
. 39. Demora*100 	.1400-2400/- 	- 	 . 01 - i - 

- 	W 	Usually 	ILua 	hu0 
audiences, made no mention of 

On _25/05/96 	. 

At -10 A.M 
(Pure Science -. 	 . 	 - 	 .. 	 - 	 .•. 

EDUCATIONAL QtJALTFICAiION 
themeetingwiththe)alsiLaina. 
'- 

Venue 	0 MUKTA LODGE Category No 1 	Matriculate, speed 80 wp.m. and 40w p.i 
The Vatican is  4zee4not to Chendmn Guwahat, respectively Knowledge of thndi Stenography will be given pi 

angerBeijing andmfped OffOItS SV/P72002/1 Category No. 2 Degree in Mechanica callEectre'nh 
tOretomtoltsfoldChini satate- 
controlled 	Catholic 	Chords Jawah,.r Navodaya V'alalra 

AddL weightage will be given for field experience in these GziA  

whose followers are pruhibted Senaowzto, 2 P 0 	ii*toli 
- Category No 3 Diploma in Electrical/Electronics Engineers 

Category No 4 	Diploma in ElectricallElectronics/Teleco 
from pá3ing allegiance to 'the 
Pope 

Golaghat 
TGLS 	EI1Ii5 

(Physica). 	'} 
CtuiiaaOcij,estheDalasLama, 

Wanted 	10 

	

Science, Mathematics 	Social 
caxegoiyNo 5 Matriculation and (i) lTl certificate in Electr 
trade and 1 (one) year's experience as Casual TCMJWTM.in 

who fled into exile in 1959 after Studaes 	Assamese. 	Music Casual TCMJWF%i for-fl years inS & T Department OR (in 
an 	thortive. upzsng- against techei aiid.'A' Grade. Staff . 	 jy with Mathematics and Physics: 
Chinese 	rule 	over Tibet, of •Nurseonparttiine basis. Fixed 

- Category No. 6: Minim1sin I'D certificate in draltsmansh 
con*iisiilng to 	foster. Tibetan Honorarium 	for 	teacher Gov ernmentoflndiaNCV'flintherespectavedisciplinesfrsm 
independence from his home in Ha. 18001 	per month. For the 	course 	beug,. of 	two 	years 	4uratiort 
India. ... Staff Nurse as per SSXTUtI iiiles (MechazucalfElectncal/Electroni(:s) and holders of diploma 

In f recent days, China has 
• 	orderedpolicewcrackdownon 

Graduate 	with 	50% 	iii 

.concensedsubJectsand 50 °  us 
institutes will also be eligible 

- CoxegoryNo. 7 illegree inEectrical Engineering from.arec 
Tibetan sepáithts and resi- : -4ZrepLe7  with .B.Ed. 	may category No. 8 DiplQma holder in Elect. Engineering(3yeare 

- dents -in TIbet. repOrted today apply 	to Principal by 5th CategoryNo. 9: m certificate in Draftsmanship (NationalTr 
that authorities had widened a June, 96. 	. NCVT) in Civil Engineering from recognised Institution or equ 
banbn pictures of the Dalai SV1850/1 	. ... . ...duration. Electrical Engineering diploma holders and holden 
Lama from monasteries and recognised l'istmtution will also be eligible - 

• 	temples to include schools and 
homes. 

-. 	 " 
- 

category No. 10: Matric plus 3.years diploma iii Electrical I 

The Dalai Lana, who is still 
or; r)  Co 	 f Ra esis e/t Iale)  

Institu tion or recognised College. 
Category No 11 Degree us Electrical Engineering ftam- ec 

widely venerated ansozmg Bud-; 
dhists.. 

- theft Unit Sales 	ion at CazegoryNo. 12 & 13 :(i).Graduate.(ii) Diploma in RamfS'rmi 
-  -- 	 . 	 in -the deeply., religious Guwahan, 	with 	a 	actite Llnstitute of Railway Transport, \gwDelhiwilLbe a desiral$ib 

-.xer'onLhas used his threday teL 	based 	salary 	pius -sotsr' Posting of Traffic/CommeflEl ApjifentmceF1l invob 
,vsit.to Italy to call for:more. inceiitiv.m.Persons- 	having- - bdd-hoursandpostingsalso maybe atsmallroadssdestations 
autonomy for  muunsum 2-3 years expe- are read) for sudh eventualities. 

Fàthèr-kj 1 Is 
-. 

rience in concept selling like 
Peerless, 	UT!,' LIC, -  Mutual 

Category No 14 	Diploma in Physiotherapy from & Itecogi 
Intermediate, Pre-University Course or Higher Secondary or 

.- 

4 children 
funds or Agro Plantations 
Schemes 

categor) No 15 Candidates must have passed Matneulatior 

- 	- 	 • 	 --:- 	. 	 • 	'. 

BABEILLYMay 21-Aperson 

are -  preferred 	to 
- contact: The Dctor, Brix 

possess certificate as registe ml Nurse and Midwife having 
- general Nursing and sin months cOurse 	fldwlherythic 

Agro 	 Pvt. Plantations (kssans) recognisedbythelndianNursusgCounciiorB.Sc (Nursum) TI 
killed his four children, aged Ltd.,RudraBhawan,Lakhimee Mmdi, Assamese or Bengali. 	 . 

between .two'and nine, before Path, - H. G. Baruah. Road, gory No. 16: (a) Should have passed the H.S.LC el 
- - killing. 	miy. consuniing Guwahati - 24, on 27th May ' certificate/Diploma in Pharmacy. (c) Régistered.wixh? the 

insecticide 	near 	Aimora 	in from 11 AM to 3 PM. 
'200l/1 

Council. (d) Legible hand writing and be able to read and 
Gsrbwal Region of Utter Pra language. Experience in a hospital is preferred but not 
dealt, report, reaching heresaid  CategoryNo 17 MatcuIation wtthScience,  one yearexperte 

nv-year.old Puma Singli 	- 
	 Labciratoiy, Science Graduate with Diploma n LaboraxoryTchniCiancoursefromarècognised 

yesterday bojted his, two sons - 	 J Instituteauch as all India Institute of Hygiene llnd Public Health shall be preferred. 	- - 
and two daughters usa roomand R.0 C First floor at A.T.Road 	Category No 18 Diploma in Elect. Eagg. (3 years) from..-econLsed Institute. 
slit their throat., with a sharp Shantipur, company/office pre 	CategoryNti. 19 BE (Electronics) Electrical. -. 	 - 4- 	- 

- edged Weapon, He later con- ferred Contact K. Dewan, at . CategomyNo. 20: Diploma in Mechanical Engg. (3 Yrs) from ecqgnised Institute. 	-. 

sinned large quantit of i0200- site. Tel-No.5431 60: .,; 	Category No. 21: Diploma holder  in Mechanical  Engineerid(3 Yrs.) Course from a recognised 
ticide and was  found dead at a TLJP/2C'4/2 	 lflstmtUtiOfl. 	I -  

- little distance frord his house in 	- -. - - 	 - " 	 -. -. 	CategoryNo. 22: Minimum IT! certificate in Draftsmanship (National Trade cértiflc.te by Govt. of 
Kkmanersdlsar village in Sage- 	= 	 - 	 -=ç India hCT) in the respective discipline from recognised us.stmwteg or equivalent, the course being 

- swazTthsiI,policesai: 
Th 	

_ 
-- 	-e Criiellncideocured. 
-  when his wife had gone-tci the' 

ne by foist to graze the cattle, 
- 

 
theysaid.  --.  

The cause of the killings Was -. 

- 	tnemr OUSOOSItS OtSL SiOL ct4I'' 	
Sn Sclaac,. fr• 	-0----- - ' 	 - 	 - 

(s) Upto m--mmumage of451,iisforreVatrLates from Buiiia and Sri Lankawbo migrated 

to lndia on or after 1st Jane 1963 and 1st Novem,er 1964 respectively and from East 

Pakistan (l4ow-llanglaclesh).ofl or after 1st January 1964 -  

3.1016WTOAPPLY 	- 	-' ,.: (  

3.1 Candidates ,hould4pply.ln'1seir owOb  dvritifieither.1n  4Iindl or EngIi'ls with iaXfbs!L..- 
I,J5(nOclhp&etr)Seed 95tlkhtwltiiePaøeroifoi0CapstLe(le. 33Oi6nx22Ommon 

one aide of the papdr In the format as giveO t the end or prdscrlbed RItE's application form 
- obtainable from irnportantR&ilway Si ition of NJ1iRIY. strictly observing all the instructions 

given in Employment Notice. Hewspa per cuttings or the Xerox copies or any other format 
should not be used. 

32 Candidatesshould note that only inter Itatiortal form of Indian numerals (i.e. 1,2,3,4 ...)shpuld 

- be used while filling up the appllcatio 3L form. 	- 	 -. - 	- - 	 - -- 

- 32 Theyshould take care that entries i,sa1ein the application form areclear,legible and without 

erasing or overWflting. 	 - 

EXACINATION FEES: - - - ---------  

4.1 For SC/ST/Physically Handicapped -I (Being exempted). 
 

42FOROTHERS 
-- --For post cariyin scale of.pa,' upto 	950--1500/ Ba. 20/-: 

FOr post cariyingscale ofp4 above Eat 950-1506- Ha. 30/-  

43 Thebove examination fee should be paid by UR/OBC candidates in the form of CROSSED 

- IAN POSTALORDER ONLY. (Purchased on or-after the date of publicat ion of tKia -  

• - Employment otice but before 30/06/96 drawn in favour of the Aistant Secretary. 

RRB/Guwahiti. Remittance of 
accep 	fee is not refundable under any circumstanCes. An application 

not accompanied by 1.P.O. for the.requisite antowit will be summarily rejected. The - 

candidates should write his/her name, full Address. E.N. No, on the IZO. The counter foil of 
I.1.O. No. and value should be indicated on - 

the applicaation,fornor iii the 'space provided in the prescribed format attached Iserewih. 

ENCI.OJRFS TO TEE AP!'UCATION: 	
- 	 ' . - - - - 	 - 

- - The fo llowing enclosures should be  finniy stit 
. 
ched along with the application form. If anyof 

• - these are.nilt sent or sent separately or subsequent to - the receipt of the application, the 

application will be rejected. The enclosures are: - 	- 	 .. - - 	 - 

'\.fl..VCrossed-lndiah Postal Order of the required ansount towards exansinstion fees, if not exemp- 

-- 

"SStil Three copreof recent photographs of pass-port size, one pasted on the application in the 

- ssce provide&and two firmly s titthed  with the app lication. The photographs should bear 

- _'the signature of the candidate. - -  

.5.3 .(a) Attested true copies of Caste certificate from competent Suthorities in the case of
. 

 

- Scheduled caste/Scheduled Thbe/OBC candidates - 	• -- - 	- 

- (b) , 	 - cate to the effect that the candidate does notbelong to the rsorms/rectiorms 

(C?IAYER)ItinDIL 	in CoI ofthesc ulgQtg,o\O(jn9JjeP1TOfPer50n 

nd and traininjO.M. No.36012/22/93 Ens (SOT) dated 8.9.93is required and the certi&Xe 

- 

- - emln j)eptt. of personnel ass dTr9ining. 	fndi1thL 

 iiie cOpy of 	-lc MarSheets and other certificates of educational qualifications. - - - 

5-5' AtLested true copy of documentary evidence of age, i.e. H.SLC. Admit card etc. 

2.6 .lsCested trOe cOp of NO objection certificates from employer, if already employed. - 

- - Candidatts inrving in Govt. "Quasi.Admn. Office/Organisatio.n and Institute should apply 

throOgh proper.channel or should apply directly to the RRB/Guwalmati with NO OBJECTION. 

• 	QERTIFICATE from their employer to avoid delay.The last datefor application to reach this 

office will not be extended on account of any dela' in transmitting the application by 
- concerned office. No advance copy of application will be entertained. AplicaUons received 

- - - after the closing date/hours will not be accepted.  

- 7, Separate application is required to be sent for each category. Contraryto this, if more than 

one post is applied for in one application the same will be rejected. 	- 	 - 

8, -  INVALID APPLICATION; 	-. -. 	 . - 	 - - , - - . 	 . , - 	-, 

• 	 . The applications which suffer frOm the following 
'1 	rejected. (i) lxmcomnplete/lllegible applications or applications made on newsPaper cuttings. - 

(u)Unsmgned appbcation.(iu) Without 1.P0 Ii' 0 wmthoutpostofficeSeal,orLP 0 forlesser 

- - - 	amounts.  for(nreserVed . CandidateSOBC. (iv) Without'complete/pmPer enclosures.  

- -- Unattes ted orsell attested copies of documents (vi) Without two self addressed envelopes 	- 

stamped with Its, 2.00 postage stanss each, (vii) Applications submitted by the candidat es 

- 	whdo not fulfill the eflgibilityllnterii' 

8. (a) The certificates; postal"order, photograph etc. received separately subsequent to the 

- receipt of the application will not be connected .with 'the application, such incomplete - 

- application will be rejected summarily. - 	- 	 -- - - - 	-, - 	 - 

• 9. Free second class Railway pass as and when admissible Is given by the Board to the 

- candidates, who belong to SC/S-TCommnunity or who are bonaflde displaced persons if  and 

-when  they  are called for written examination and interview test. All other candidates called 

for ale'to appear at their own coat. 
The date and venue of the Written examination 

will be intim,tedid.th 
- 

CANVASSING IN ANY FORM WILL DISQUALIFY A CANDIDAXE. 	: r 	- 

The decision oft the Board in all matters, relating to eligibility, acceptance or rejection of the 

- 	 - 

Xi Bath I2moathi 2to30Yri. - 

10 Both 24 mont53 18 to 28 Yes. 

13 'iloUi 12aiwnths SOtoSOYri. 

12 	Bat 	- 	 ..iS*28Yrs. 
'zis&--ihnrrnio .  

06 Both 12 months. 205o30 Yea. 

2 oth.  

29 BotSi 12 month 18 to 25 Yrs. 

07 Both l8month$. 2O1d30..Xrs...H 
eq Both 12 monthi - 20 to 30 Yea.-
l2 Both I2cnontha MtolOYma. 

3j .Both 3,ontha.18*025Y1s. 
I Both 	-, ..2Oto40Yr5. 

02 	BOth 	-- • - 20to40Ye,. 

in Shorthand and Type writing 
lerence. 	 - 
Engineering. OR M..Sc. (Physics) 

pluses.  
I. OR B.Sc. (Physics). 

E1neerm8. OR B.Sc. 

&T Department OR (ii) Must be 
1ass in plr.is two stage iii HIgher 

(Netional Tra4 COrtificate by 
cognised institutes or equivalent, 
igineering dipldma- holders 
draftsmanship from recognised 

ied University.... 
time from a recognised Institute). 
eCertiiicate by the Govt. of India -  
lent,the course being of two years 
(diploma in draftsmanship from 

& from Government recognised 

pi~sed 	.s 

port and management from the. 

dycandidatesmayapplyifthey 

d institution after Passing the - 
valentexilmination.- -  - 
its equivalent examination and 
toed the three years course in 
1 of Nursing or other institution 

at be able to speak in English,- 

r it.eivaIenb) Possess 
ate Medical faculty/Phirmacy -

Oi&or more local vernacular 

	

Lt1. & KS I AUMAN)J 	 arsduulpn.Engineeringdip1omahOldersthrepethe discipline and holdérof diploma 
in Draftsmanship from recognised institute will also be e igfble. 

- Wanted one GuwaJs 	base 	Category,No. 23: Diploma in Mechanical Engineerin97..-r-- -, -  - 	-- - - 	 - - - 
-Hotel or Restaurant ?n  rent or- Category No.24 : Degree in Science sit.Chemisuy & Physics  with  minimum of 45%- ------ 

	

contact Please ring 523538 	 ho 25 	Degree in Mefailurgy/Cbemical- gineering or M.Se Degree in 
-64 



Of vsrio 	ourse DTP,UNDC. 
• l_AN Oracle etc. Contact 

2r,ard Computer Education, 
lesr CanahBank. Qadqhgwi. 

ompI'2l22h7 --: 

• 	 Cotnputer Syslems 
Walk in Interyjew for the Post âí 
l ompiare Inttruc*otl (Female) 
with teaching xprienc i ind 
OyinEaglish. '; 
2..frlardwaze Engineer witb 

• re'enterpenence. 
O29th&3OihApti1 '97 bctwec 
'IOAJI&jo4p.M. 
Coiitatj 6th Byelane. R.G. 
BuahRcud.HridayRanjanPath. 

• Zos Nazcngi Tsnali. Guwshati-03. 
',.. 

validity period of 180 (one 
hundred ciglrty) days only from 
lb dale of rempt of the tendd 
anhaing ndu-remundable court lee 
stamp of Rs 8.25 (Rupees eight 
and paise twenty five) only.. 
sub quently to he' drawn up 1n 
printed F-2 form.. Irom the 
registered Class-I(GmupA, B. & 
C) contractors bi Assarn PWD. 
(Roads) and CIass-lTc,noactors. 
of North Lakhimpir toad Clitle 
nd willbe received 4to ull 

pin. oY 3.5.97 and will be opeucti 
at thi sajie dale, pbcead bourt. 
The intending terZeiciiorlbeir 
antliorised.Ageni may remain 
present at thC time of ôpeninplte 

• The Class-UI jegistered 
counselors of North  Lakhimpir. 
Road Iviiionnysu1n55at 
for the same, by depbsixink Addi. 

-- 

- 
 ElM Over 1.00 lakis.- 

Adraios-Regtetration open for 
MBBSfBE 	admission 	in ThC detailed tendeip4ets can 
Mabsbua, without Dotsai5.On/ be tnteWed 6am the othce of the 

Entrance. Reserve your scat undersignedoaanywórklngdays 

insnediatelyNCCE, Guwahati from 23.97 to 12.00 Noon of 
nub. Pb. 521893. 	.. 	.' 33.97 on spplisiion on payment 

/221012 	- 	 - informofffOorDepositatCafl 

Admisthon going on for various  as noted below. 
oiig & short Computer & Cost of tender papers 	Cost of 

Technical courses. Designed to tender for works from Rs. I.(XJL 
meet inc needs of today job • tO 2.00 L Ssed at Rs 50.00 L per 

For d 	ii plesc contact yjer.  
BDPS/rrr, Opp. T.C. School ?ameof west: Construction of 
àshnriClnt,..  • Remaining portion of U/M 

Bbogpuria Road linking Laluk 
Kxbajuli and Fulbari Nabanani 

LLHOUSE & FLATJ Road under Annual Operation 

Construction proposed at .330 
Plan (MNP)Genernl Area for 
1996-97 (Earth work-  by Head• - 	 for iesidentfal flats at  Lnd 	wthng) 	•. . 

hezghuli MiinROSd (likes 6at A.nasunt- P,~ 1-44.200(.  Appmx 
lizanbazaar). One floor tobe (in two groupa) 	 - 

-alkstated to 	parate, Bank,&sn. 
' 	 (thirty) days 

guest home etc. In nested may from the date of issue of formpl 
conts 	31 Ph 514222. wtitt bhteis for each group. 	-. 

61/U, 	 • 

- 	. 	..,. 	 • 

:Three Bedroont Fist with-all 
1. Rate to be qüotd as Pen 

medm 
- Above/Below the Schedule of 
rale Annexuxe which, will be • ia for 'rnwt,?.  sale. Approx. attached with the detailed. 

- Floor area 125 sq.mt. Contact - NIT ... . 
.le:5l405$hibetieen3p.m. 2_ lyment will be made on 

4s?/2357r... 
- 	ivaflabiUtyoffiicdgsinstthe 

cotxexmed.- 	• 
• 

-. gJENDER NOTICEJ 
3. The choosesor who have not 

complted their previously 
alloted work will not be 

SHORTID 	NOTICE •ontfderedforsnorany 
?O I-OF 

 
199'..9S -"--  

bC Stspenntcnding 
., 	si'e 

-• PWD, North t.akbimpur Road. rwo North Lakbizzipur  
Cbvle, Ck. 
fresh sealed tender for tbe 
following' works of North - 

Lathimpur Road Division with a 
-.., 	• 	•. 	 . 	 . 

riNDERNoTIcEi-: 

Instriiâor.Ples.se contact n r'" 	 '' 	' --r - : -----•-. .'- - 

Wedneada 30 	 ' 
tUiiOlfl conditIonontact . 	aliaonSt. Mary  s.on.srr 

sintol pin.DACC,BSIOWIZIG1Iy 	 Mth5 
3: (opp. Tx recovery office). . ,' r 	 • 	 ' 	 ------ 

1.

SVIP/236l 	 (-..'TOLET 	*aiisbl.abour400aeruare.u1o( 
. .. 	 nly:c0tltcthJICC buililirig 

- :;-- Independant groiind000rJ..akbs 	ithameni(tes t 
Wante&a Pnncipyl for-Swahid 'Mandir,BeltlCOhmd:7544 
Smrtri Mabavidyala, a and (R154f5g (0) - f' 	r 	tèiro,xr.io t3 
arntiated Degree College at 

} 	 - 	 -, 	 X55ThbuneGuwhi 3" 
Belsor Candidates having UGC Roadfida3 roojirs/lo 	TtJPfI663t2B 	°'- 

norms and required qualifieaxioti opposibe-f)CbarghulisfWasjid.  
- 	- 

as per Govt rules may apply to the Coritact'X.R. b 	aie4Lsnipur Afla (36jn )ace 01550 
undersigned within 6 days.7 .. 	 - 	 St1mtr-itRGBaniis Rosa (Ncar 

- 	 , 	- 

 
G.N. 	TI 	 -Stte Zn md 700 qmt'i 

Secretary, A .T.House for reztl5sqmrl..ear Eelto[& (Near ssant.Sifeigb 
Swalsd Scam Mahavidyalaya Ditectoraje Health ervjce Bridje) in Guwahan For dails 

(DegeeelPO Belsor 	 contactSandpfRajat 56113L arL
Pin No 781304 Nalbari_ Contact 566026..or 22388 	5623524 

SV1P12351/l -  TIJP/2356/l  

• 	 - JA!JYIAYECRULTME,4T BOARD 	 -':.---. 

- 

GUWAH11 '- - 	 - 

No. RRB1GUYI2 1I/Pt-V  

-  • .- - 	 -' 	 - - .: 	Re.ad-rertisensesst Nodes  

• In continuation to the advertisement published, vide Chairinan,Riilwsy Recruitment Board. Guwabati's 
Employment Notice No 1196 Dated 203.96 spplicitiont are ipvited from the eligible candidates iiiresailad 
forms Who have not applied previously. ., ' - -• - -  - - - 

Applicationi completing in aT respect. slouwith requisd enclosures shiuld be'sent to tlksstant - 
SUre*asyR.ailway. 	Recruitment Board, Station Road 'Guwahati -731001 asto reach on or before 17.30 
Hours o(31.5.97. 	 -  - 	 - 	

:----- 

Employment}tocice No and Category against which thendidaie applies must clearly. be  written on the 

top of the cover Envelopes positively.  

Category Name of 	Scale 	-.Stiend " %aca4cfos 	a Sex Period of Age 
Na. 	- the Post - 	.;i& Pay 	'darIng 	- 	 .lk*lning as ca 

• 	 ' ' 	 ' "' . Training UR sb r OBC.Total  

L -  Szmegnphu(Enghah). - 1300.20401% 	- 	04 0 02 Cl 03 BOth 	- 	l&to30Yn. 
2. 	ApaJnnkeEsgineed 	21)0032001- Ra.200(Y. 02 0 II - - 04 Both l2mceda 2Oto30Yn. 

- - _Sim - U 	. - 	• 	,-. 	 : - - 
I - Ap Signal Inspected 	• 1400.23Y- Pa. 13201. 01- 0 04 Cl' 14 . Both 24 	dn - IS to2SYn. 

Gc.Ilb 	 - 	 • 	 -- l35W.'''-- 	- 	• 	- 	• 
4 	A Tele ' 	.,wrai 1400.23001- Ri 13201- 07: oi '  02 02- 13 , - Bo4 24 	n ISto2SYn. 

lnipecroriGcll 	- - 	
- 	. 

	 - - 	- - 	 -- - 	.:.....  

-• Appa.Tele Commanicaiico 	50.1500/- Ri. 9501- 08 0) 06 06 -23 	Both 12 months - 18to25Yzr.. 
, Mznatinac1fl 	 - 	 - -• - 	- 	-  
6 	Tc-Asin Deifisman (S&'1) 203.2040/- Pa. 1200/- 04 01  01 01 07 'Both. 12 oxaihu lSto2Syn. 

TcHecxric Fixennn/STA/ '100.3200/. Pa. 2000- 01 05 	. 02 ':Both 12 mixulu 20 to3OYn. 
DrpotyltepSizpdt 	 - 	 '--: 	-: 	 •. 	- 	• - 	 - 

1kppr Mechniom (Elect) 	400.23001- Pa: 140(y- 09 05 01 02 18 . Both 24 nasida 18 to2SYn. 

t -  TcAsstt. Disfismen (Elect.) i WO.MWL P3. 12001- 03 0) 01 01 -06 • Both 12 irassihu .18 io25Yn. 
Driftoas (Elect.) 	403-2303/. Pa. 1400 ' -, Ci 	.: "0 ;Both' 24 reside - IS to23Yis. 

IL - Head DmnJtsman(Elea.) -J600-26601-R3. 16130/. jL • 1 . - 	 l2áimzts -"70to3QY. 
II TmcAppcesnce 	40314401 Pa 140ff 06 003 	11Bceh 4nesrde 202Zyn. 

• 	i'- 	 , 	 - 	 . -- 	.'8mo28Yzu. 

	

- 	- IS. 	SZTNSiSC 	- . -. 1403/ 	''':-3  .04, 02. .(T6i.!BOth 	- 20mo3SY 
l& 	Phumadat 1350.22W- 	- 	• 	•' 04, 	01 	01 	01, 	07 	•Both -- 	. 20toOYa 

IL 	AC,Mech1zliesErC/DSL 1400.23001- Rs.l3201- 	04 	2 	11 	01 	03 	Both '24aticiha 181O23Yn. 
TtDepetySbed Srptd 200032011- Ri 20001- 	- 	l 	• 	01 	Both' Ilinueths '2Oto3OYn. 

:(Elec/DSI.) ' 	 • -- - 

- 	l403-2300'- Ra.l3201. 	04 	/ 	01 	Both 24i 
- 	 - 	 ..-,_,1 	--.--- 	 -• 

,i$na2SYn. 
. 	- 

- 
_( -: 	 ..ç 	':; • 	 •. -;.:,:z-;:._ 

, 	•• - 	. r 	' '• • •-•- 	. 	. . . 	. 	 •.• • 	•• 	- 	• 	 . 	 . 	 - 	. 
t t  ctrtificste as registered Nurse and Midwife having passedtbe tivee yeats course us general llurarng and six 

months course in Midwifery front t'chouI of".ursing or othen.ansuwtign recognised by the 1-flan Nunin 
council or.BSc (iursing) Thcy.must be able to speak m Epglish, Hindi Assamese or Bengali. I ii 
Citagoy No. 16: (a) Should ha'e passed the l{.S.LC.cxgoiination or its euivaIent. i) Possess certi5esx 
Diploma in Pharsnac (c) Registerd witlt the Stale Medical faculty/ Phannay comciL (d) Legible lund 

sting and be able to read sad wnte one or more local vernacular language Experience in a hospital is 

• 	
•-• 

- 

Category Ni. 18: Diploma in ElecCEngg. (east)4lorn iecogrused lnsti,itel' - ' 	 • 	 )1 - 

Category No 19 BE (Elctxonics Electrical -. 
Category No 10 Diploma inMechanscal Engg '( (3 is) from tecognised Institute 

ategory No 21 Diploma holder p  Mecwucal Eiigineenng (3 Yms Course from a recognised Instinrtioo.J 
Category No.22 Msiiisnum)iTcertidcate in Draftsmansisp (NatiOnal Trade certificate by Govt of India 
NCVI)in the rej,esie discipliie fmnrognired uistitiues or equivalent the course being of twr y&i 

wanooEngineenng diploma holders in respective discipline and holders of diploma in Draftsmansbip-
from recognised Iomtute will also be eligible - - 

Category No 23 Diploma in Mechanical Engineering '  
'61egOry.J4O. 24: Derin Science with'Cbemisny&P I'sks with minimum of 45%-.. . 	. 

6jor3çNo. 25: Degree in Metallurgy/Chemical Engineering or MSc. degree in Chmisoy/Applied. 

Category No.26 BE (Mechanica1)  
Catory No.27 Diploma in Mccli. Engineering. 

 
Category .No..28 Degree in Medllamc4/ Electrical Engsnaennj'fiom a recognised Engineering Coflege 
Category No.-29: BA. with Hln&as elective sub oct & Eng1ihozi a subjeci at degree level.'ce a gfadsate 
with EiiTish asa subjectplus a degree or dipliEEBin&equlvalenun Rbyy-Jgbemzsanthxd dfB..i. 
(Housfl&English and a degree or post graduale 	8ploiEflThdi 	 4 
CtegoryNo. 30: Diploma in Civlfr Mechanical or Electrical Ecgineering N.B.f enough candidates'-
with qualification of Diploma iiCivil Engineering become available, the Recruitment will be confined çi 

them.',rr ;: 	 - 	-•::.- • 	 • ' 

CategoryNo3i:DemCivifEngioeenng.'. 	 •.,.. .., '. ' 

Category-No. 32: (10+2) with science and Masbs Diploma holders lnCivil/MechanicalfEleclnical Eogineetislg. 
also be eligible.-' 	- 	- 	- 	-  - 	• 	'- .. 	 . - - -.. - 	 • 

Category No. 33: MnirsumrflcerffcateinDraftannship (National  Trade Cetificat by Govt. of India 
NCVT) in Civiltngg. from recognisd Thsliutioo or equivalent the course being of 2yra. dnrsnion. Civil 
Engg. Diploma holders and holders of dljl1oma in'Dtaltszsinultip from recognised Institution will also be 
eligible. - 	... .- 	- 	..• -.. .-  

Category No.  34: Mastic plus 3 yts. diploma 16 CIvil Engg..fromGovt iscognisèdlnstinition or recognised 
colleges.  

Category No. 35: Degree in Civil 	Department of a recognised University. . 

Category No. 36: Degree in Civil nsgimaring Department or equivalent exasninasioo. 	 - 
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To 
're j..1ion'ble Chairman,. 	/ 
Railway Board,Rail$howan, 
New' Delhi, 	 Dated. 07-02.2002. 

Sub:Perrni33 ion to the RR8/Gauhati(Aøam) for conducting  
reoxaminat ion of the cancelled competitive written 

• 	 •.•• 	teat of Jr.Accounta AQ3tt.uguinat category No.37 
of E,N,NO.1/96(back1ock)and cat,No.17 & 20 of E.. 

/ 	N0.1/2000. 
j_ 

Regpplication.,,ated 11-.10-2001 and 5122001,oubrnitted 
• 	by Regd.poat to the Hon'blo Chairman,Rnil Board. 

NOw Delhi, 

Reapectedl Sir, 

1ith deep rccjrot,we, the undoraigned candidate3 would 
like to draw your kind attentioniad favourable action in the 

following few lthe, 

That Sir, a competitive written teat of J,A.A.againt 

category No.37 of E.N,No.1/96(buck1ocJ0w conducted by flRB/ 
Gauhatidatod..9-11-97 over N.E.Region and waa cancelled in March' 
98,,through Preon Nottco no per Rail iocird'a order. Subacquontly, 

a frph w'itton teat for the some hold again on 25.3.2001 and it 
wa3ol'ao cancelled tnrough ,  Prcoa Notice dated 14.9.2001 aa per 
RailBoard'a order No.1114/3978/1 but no •unfair-mcan and incident 

\ 

	

	
of Cit.37 id otill reportàd in any Proao NOticc. Later 	the 
written teat of Cat.N0,17 & 20 of E,N.No,1/2000 wore conducted on 
27.5. 2001 and theac were too cance.i.led togcthcr with 'Cat.37 under 
the same order.In this conrioction,upplicatione dated 11-102001 

and 5122001 were aent by egd.Po3t to the Hon'blo Chairman,ail. 
Board,New Dolni but no atop has been taken ao jar. In the prcaent 
wor,ld,,Inda is developing Country but actually it 13 legging 

behind towarda activity concarnod,bocauao C.at.no.37 is not minor 

factr. it ia a hanging caae of over five ycara, 

Si'r,wo do not find any roaaon why the examinationa are 
conducted beveral timoo and are cancelled thercaftr. Uptill now 

the exuminatton of Cüt.No. 37 haa boon cancelled twice a per Rail 

Board'a orer. Moreover i ii a back-lock of over five ycara and 

candidato 	got .age burden .& future. prorpect3 of the aaid 

candidate re getting dark. Conaequoitly, the in3ürgoncy problama 
are ri3ing rapidly due to educated unemployment and leaot recru-

itment Over N.E.Rogion. 

In the light of the nbove,wa had viaited in a body to 
the concerned Chairman & the C.V.O.Maligaon,timo to time and 

replied 	the data of roexnminationa would ha promulgated 

after 'prior permica ion of the Rail board. The pravioua cowered 

Chairman faledto paao an orde,- the concerned officer. 

Contd. .P/2. 



Sir,we,therofore,would like to pray you being 

a new energetic Chai.rman of the Rail Boaxd,wOuld be able to 

i33ue T an, order on theChairman, RRB/Gauhat i for clearing back. 
lpck eçnattonD at your earliest O33 thi. withOUt urthor ,  

delay 9r the welbing of unemployed under which act of 'our 

kindness.and,humanity. This is for your kind information to 

remind ou to accept immediate initiative to Davcguard cioveril 
humenr livea of educaced unemployed. 

With warm rogrdci, 

YOur3 faithfully, 

(Candidates name & Roll NOD) 

A3hok Kuar,I/No.14370477 

Mohan garwal,R/o14370396 

3. Jayarita Karmakar,R/No,12370383 

4, Sujit Acharjoe,R/No. 11371394 

5 Bijarl 5ha.R/NO,11370282 

60 Pradip Debnath,R/NO.14370470.' 

Contd. • .3. 



I., 

Y. Utt*ro Roy, a/o42370395. 

7. MiesoSuctiflita Daa.R,430,1237039 2,  

a. Iau8ha1;upta.R/NQ.437O4?3.e 
9. sriUtpa1 DttA.R/N0.14370498. 

104MiCC,A 	03UbaflR/NO.14370890 

'11.SU5pDb3Z.R/0.14370102o 

12.ImNaYa gah,R/Wo.12370396. 

1 3 .MObn Agara1 R/o.14 370120. 

14.S11nSrkar .R/No.1 2370397. 

15.surajit C3krabocty.R/No.11371283. 

16. Pirtu flby.R/WO.123739C. 

17 	BiWaø.R/No.1237O4O1. 

8 4 ákpui,R/1Oe14370471e 

19.nirnal paIt,R/NO.113712950 

( D~~ 

• 20 .Mi ! .1.tmi 	.R/No.1 4370417. 

21.Ni.M1flU 8auah0R,'NO. 123 7 O391 . 

• 22.Idrar Malahar.R/No.143701310 

•23.5urh Dagupta.fl/NO11 370182. 

24.R8Jfl'a J3hkat.R,4o.12370215. 

25.W3dbV sarkar.IVWO.11371121, 

2501iTheb Guptae/NO.14370132. 

27.Rarneeh Prasad cupta.R/No.14370231, 

20 .iiisa.lflit 	charjee9a/110.14370311 

29AjOy ROy,R/N0912370193. 

30.sanjOy,  GboEe.R/NO.11370129. 

31.Rak1 Aih,R/No.12370239. 

32.shyarnal Ehcwa1,R/No.14:370109. 

33.Rabim A1i.R/4o.12370201. 

4 .irera CMuhan.R/O.1437031 2. 

35.Teg WMur Thappa.R/No.11370151. 

36.5un3ar Bah&Ur Twabari.R/NO.1437022 

37 ,rapc Se).R/No.113713156 

38.Babul Roy,RiNo.1I370115e 

39,,oy prakaeh Narayan.R/NO,1437O235. 

40.Nirrn3. pandit.R/NO.14370435. 

41.Nirna1''an31t.R/o.11.3702319 

• 42.R&rn sinqh.R/o44370321. 

4 ,
3olPrafoananda Roy./O.14370213o 

44-.RajeEh BakQi.R/'WO.11371i21. 
	 I, 

45.Tutan DaE./N.o.13.37Oi32. 

46.Hire2 pau1.R/.To.12370512. 

47,Gok$n3a Aich.R/NO.143702410 

48 ,Rimeeb sarniat,.R/WO.143701 24. 

4 .Tarapada Das,1t,440.11371134. 

5OJmiya Bora.R/No.11370214. 
U 

- I •* 
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51.Ma2inr 	 1370105  

52.a!3dih 	
gjad .R/NO.1437O3Uo 

53.94jt AQ3.R/0a143702130 

540$byP8Q Nurjee,IV011370115' 

55,jalil 
56Maniit Oy.R/NO.4370515 

57,PifllQi 	a.R/04370373' 

Debflath.R/140.113 7261 0  

i59jbth 14jfl/'IO4437Ot261 

60,pn CbOUUrY. '324  

6300p11 	u1.R,4H?.1471419' 

6244i.!IØSi1PI BmihoR/No4403430 

63.Ajit 3t3.R/110.1437O"73 

64.Pare1t? 	
h3R/N0.1U71374' 

65.Micil o Geeta Nath,R/iO.1 170219 ' 

67,1bu1 Eafli1(. njo.1.43100036 

68,taxmaT atR/c.1171021' 

69,Bikaeb pathiri.R/N 0 D1l 37Oi 3 l* 

iO,cutainCtetri,/140.h 1370217 m 

7Au&t band. ,fr4o.43706130 

72hOh Kur. 	ot437013. 

74,Muhn3 Roy. 	o,i237.QO71 

7534 sen. RO.1437Ot 99 

76,3a 	aikr. R003117190 

71 .DiOeh 

7 • ja anik.R/NO4237011 0  

7aaE 	Bzj0R/NooU3')lfl 7  

ao,oMi sg  ua 

8.Ni,DiP1k 	io.R0i43?O7t7* 

t . &UL 2fL. 	?7o 
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, I I M  • 	. 	. ':, 	• , 	. SaIaforSengotTreaent. 	 . . .- 	. teria s. .Smart SchooL 	•. 	• . 	. 	• 	•  

	

nbari Ujervi•s7 	Senior • 	
RAJL%AY RECRUITMENT BOARD: GIJWAHATj I 	' II dUWdhatl.781001 Ph 630078, 	

U ercu osis 	a ora ory 	
NOTICF 

 9$1 90 (Mb' 	 ; 	uperIsor(STLS) 	notRs. ., 	 . 	CMCCIIAtrnfl of p 	ndvewd IncmpInynI noik of I , t
, 

	

	• I 	
5000' 	if F  d' 	bli h ' 	 thl Rccnikmn, Honrd SEJP/l 021 7/i 3r 	l's 	F  pm uxe , as Pu s Cu 	M n reuIt OftvLw COfldUC(td by the Indenung UnWonI Rwy, the rCcnjlUncnt 

	

intlusdaily s Advertisement 	ofthc foflowing posts has ken rcducd toZr, 	, 	: 

::ct 	 c , 	 - 	 . . p.,,,• 	 , • 	

Revised National T.B.. CotroI 	3. • TGTCiCnCeJAM 	 20 	i/2001 	. :: 	• 	 -. 
Good runqing P C 0 at Prime, Pr r 

	 DcnInntraIor/I1hyicIAM 	24 	1/2001 Locat,on jn 	UWflhati ' for 	pg amme 	-1 	
it 	been dccided that the nhov cntcgorics of posts nd the 

?tA ' 1f 	
" 	

:•' . 	2 Fixed SaItry for both 	XflflbflMIOn pres ondtictcd for Ti. DftsjjI and Jr. Acoun Assjstan 
	• 

, Ofltlliy;cøntract oasis &, bové 1STS A siLs' • k 	I 	trcnlcd as cancelled. lnconven 	s regrettcd, 	• 	 . 	. . Modj Xerox (5216 MQdl) s 	' 	
S 	

1208 2002 also 	 • 	. 	. . RN/2561/1 	, • 	. 	 . . 	. 

?fltac 524846(7j 	 0itP 1 cCCt0r0fF1caUh h  

; (Mc ct,sthtm,  

\ I 

 :SeiceS,Ass:m I 

_ 
141 

. . • 	 , 4. 	•,", .. 
,,; 'Hengrabarl,cuw)01136 	. . 	 I 	ANURADHA Intcrna1onaI413uSAfleSs 	
Janasanvooi22O3/O2 	 I (WI(hI)lgIIaIQuaIltysoufl)  I (Dolby SR Sound Syskm) ; Opp0rtuity carn;'(houands Y 	' c 	

/2669/I 	I • 

Daily at 10.45, 2; 5 & 8 p.m. 1 	DJy I I am, 2, 5 & S pm I to Jakhs Rs *Avai1 ForeIgn5 "ci gen urn 	
JEVA,N NADIR DLJTI PAAR MUJHSE DOSII KAROGE lrIps,CaIJDr Sharm49864O 	r 

 CORmCLND'&& 	 (Assamcse) 	
Stg Hritick Roshan Karma J 8233/O36Js4329 	, 	' 	

Stg Jattn J3ora Prastuti 	Kapoor Rani Mukhcrjcc BUsI/p/10201/',2 	 it IS iorgencral Information 	Parashar, NIpon Goswamj, 	Advancc bookIng over Phone . 	•. 	 P all COflCC 	that the notice 	• 	Indra Baniaetc. 	•. 	
No. 550374 & through Jnlerijet thob1 Business ppüiiji 	 vkJ 	Advance Booking from 9.30 	booking pkasc log on to: eaii 	5,OOOr5O,OObCajI thiSOftiCeIct1erNo(NHR iO3/' 	amt9 IO.3OamovcrphoileNo. 	wwwnipalj,,ardflconi Suparna.:.1O36j.48687, 2002/pt/2; dtd'30/7/02 is 	5 50 21550537. 	. 	 . 

44045 	' •? 	pal•tlallymodlficd as fohIow - 	MAYUR KRISHNA (70mm) 	PRAGJYOTI Busi/Pi'9679/I 	 / 	The bidders/tenderers will , 	Stereo Phonic Sound 	(With Digitil QualitySound) 

	

deposit bid Security 	.i 	At II .30ani 	 Daily aU I am, 2, 5 & 8 pm Global buSinessoppoiiijrny* (also alongwitfi their tenders as 	2 l( 5 30 & 8 io rn 	MUJHSL DOSTI KAROC,E sWork from Ho Ofuja'V belo n 	 .MUJHSFDOSTI KAROGJ' 	'i IirIiickUoch, ii  Kiniii ) 	 ,.. 	- 	
v'.. 	 Hritick Roctin Ka a 	Kapoor, Rani Mukhcrjce. Rs 5O0O/ to 50 000/Cafl 	r SRP by IRQ from Km 511 	

. Kpoor Rai Mukhcrjcc 	Tkt Rate - Royl Family SUUL 
Jayanta-O36l$4.4. 	io, S77/O..,of, NfI-7 undcr. 	-. 	

. 	 @ Rs. 85/- Maharaja t3ox @ usi/p/9847/5 	 Dibrugarii NH Divn Job No 	ItAPSARA (70 	 °/ VII @ Rs 25/ D.C.  
FA-037.As2002.03069 .(S1Tk StercOphonicS'ou,d) 	@ Rs. 16/ SPL. @ Rs. IS & 

-BId Security Rs. 3.42 lass." 	Daily H 	2, & 8 pai 	hont @ Rs. 12/- only. 

	

SRJy IRQ from KM. 359 	.SUPERFIGRTS 	l'or Mv. fl9oking of tickets call 1  
0to36l/Okm'413/0to'414/O' 	' 	(English) 	 S7O777bCtwecn9an.Ionwards, I 

	

L__J IPS 	' Km 463/0 to 465/0of NH 37 Sig I3nndonGins & rycyu 	
RIJrAsRI1 

	

• • 	; 	Rate. Aps.iia-25/. .ONE CAN PRóVjD1 	Jorhat NH,dIvis,o, Job1 	
PopüIar 5/-Rcar-i. . 	D•iIi)l at 2 & Spm INO.A.O37_AS.20O2..O368). 	: 	Advancehóokingovr 	• LOVE(AMESE) 

Bid Security Rs. 3.40 lacs. , 	' Phoiic-54j 135 From 9'AM 	At II 	& 2 f! 'AuthopjsfdDj,,jbu,o 	 . The bid. security. of'the , 	 RED R9SI 	IIflE ROSE 
amôuniasspccjflCd fdr the- 	Dyat 10.45 am.2 5 &8pm 	

(Engish) 
Works lentioned abovc, :JEVAN NADIR DtJTI PAAR 	BIJULEE. D/8 SI2479/27 	- 	.- 1ayab1e and drawn in favour 	' 	(Assarncsc) 	 Daily at 10.45,2 &.5 p.m. of the concerii Executive 	(g. Jaiin I3ota, Prastuti 	 KANYADAAN Engineer, PWD Dibrugarh NH 	. Parahar, Nipon Goswanii, 	tg. (g: run Nath, Mridula 

- 	
. Division/jo ii t NH D ' • 	 Indra Baniactc. 	Barua,Jatin 13(ra, Rituptinia Paint your 	

te form of. Bank Draft or 	7 	. 	
D;IYYYJSCtc. , l   

	

demand draft and shall have 	 KFPVIN 	 GFETA MERA NAAM At 	• 	
tobe valid.for 45 days beyond 	 (Air Cooled) 	 (ForMults only) the validity of the tender, 	Daily it II am 2 S & 8pm 	Stg Sb lou R Ilcsh Ii art - 	

,Other. details of.. the 	PYAR KI UMANG 	 VijayScilanki etc. 
original 	notice rernitit 	 (Hind,) 5   

8ASIDC lNDusTRIA:: 	' Chief Engineer, I'WL), NH.. ' 	MEGIIDOOT 	.I1 VAN NADIR DUll PAAR AREA 	 Works, Assam Cliadinari, - 	D itly it II mi 2,5 & 8 pm 	
(A'c lmcsc) MUNIMAIDAM 	. 	

' 	Guwahaii-3.' 	MUJJ3SE DOS1 I KARO(,f. 	
Sig. Jatin ilora, Prastutj Ph' 5568?j 	

" 	Jariasanyog/221 4/02 	. 	St IJritIck Roshan, Karma 	
Parashar, Nipon Goswainj Kapoor, Rani Mukhcrjce, 	

•• 3 ,  
CD/IJusi/244ort0 	. 	' ,G/CorrIgendum/7/1 	, - 

	 1.1 I 101.1 dc. 

U: 
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In The Central Adf1i*4tive Tribunal1 

Guwahati 	 j 

--.------ __I 

0 A., NO. 379/2002 

Sri P. Debnath 

-Vs.- - 

Union Of India & Ors. 

In the matter of : 

Written Statement an behalf of 

the respondents. 

The respondents in the above case most 

respectfully beg to state as under : 

1. 	 That the respondents have gone through the 

original application and have understood the 	contents 

thereof. 

That 	the respondents do not admit 	any 
- - 

statement except those which are specifically admitted in 

this written statement. Statements not admitted are denied. 

That in reply to the statements in para 4.1 

to 4.7 it is stated that an employment Notice No.1/96 was 

issued on 21.5. 1996. The said employment notice was closed 

on 30.06.1996. In the said employment notice there were 39 

categories.\category No.37 was meant for Junior Accounts 

Ass:istant. There were altogather 31 posts in Category No.37 

comprising URISC. I ST and OBC. The written examination was 

held on 9.11.1997 and the type test was held on 21.12.1997. 

DU41 to anamuijes in the written test the said examination 

ii 



4. 

US 	 as 
IN £. a, 

was cancelled vide Rly. Board's Na.98/E(RRB)/11/12 dated 

23.5.2000. Subsequently written e>amination was held on 

25.03,2001 and this was also cancelled vide Board's Letter 

No.E(RRB)/2001/11/1 dated 6.8.2001. 

Copy of the letter dated 23.5.2000 

is enclosed as Annexure Rh. 

Copy of the letter dated 6.8.2001 

is enclosed as Annexure R/2. 

4.. 	 That in reply to the statements in para 4.10 

it is stated that in view of the review and for want of 

vacancies Board vide their letter No. E(RRB)/2000/10/1 dated 

01.11.2001 all pending indent of Junior Accounts Assistant 

was cancelled. Railway Board also vide letter No. 

E(RRB)/2001/9/1 dated 6.11.2001 imposed restriction on 

issuing recruitment notices in the category of Junior 

Accounts Assistant without prior approval of the Board. 

Copy of the letter dated 1.11.2001 

is enclosed as Annexure R/3 

Copy of the letter dated 6.11.2001 

is enclosed as Annexure R/4. 

5. That in the facts and circumstances, of 	the 

case the application deserves to be dismissed with cost. 

-'. 

U 

ki 



Verification 

. . . . . . . , work ing 

as . .  . ,N.F.Rly,, Maligaon, do 

hereby verify that, the statements made in the paragraphs 1 

to 5 are true to my knowledge. 

Guwahati 	 1 gn a tu re 

( 
3 /2003 

C.hrThfl 
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GOVERNME1fl' OF INDIA 
MINISTIW OF UA1LWAYS 

(RAILWAY UQARD) 

No.98/E(RRB)/l1/12 
	 'New Ek1hi, dated 23.5.2000 

The Chairman, 
Railway Recruitment Board, 
Guwahati. 

Sub:- 	Permission for, repeat written examination for the post of 
Jr. A cw nuts Assistants (]mp. Notice No .1 /96, Cat. tb .3). 

Ref:- 	Chairrnan/RRI3/Guwahati Is 	 Confidential 	letter 
No.RRB/G/154/1/Pt.2 dated 5.4.2000.gi,  

RRCI3 have wnsidered the report of vigilance I.brganisation of,  
N.F. Railway and have decided (after taking into acount the 
Implications of irreg ularities bio tight out) , to cancel the above written 
examination and call all the candidates who had appeared earlier, for 
re-examination. 	Candidates called for re-examination may be permitted 

to and fro free travel. 

2. 	Necessary action may be ta1n at the earliest possible. 

( V.K. Modgal ) 
Deputy Director, Estt. (RRB), 

Railway Board. 



CON FIDENT1IU. 

R 

GOVERNMEN'I OF lND1A/13l1ARA*1 SARKAR 
M1NISiR'x OF RA1LWA' S/RAiL MANTRALAYA 

(RAILWAY BOARD) 

No.E(RRB)/200 1/11/1 
	

New Delhi, dated 6.8 .2001 

1/ The Chairman, 
V 	Railway Recruitment Board, 

Guwahati. 

2. 	The Chief Personnel Officer, 
N.F. Railway, 
Guwahati 

Sn b:- 	Written examination for the flOf' I of Jr. Acconin 15 
Assistant - Cal.. 	N<,.:3 

	of 	l'.N . 	No. I /9( 	held oii 

25.3.2001. 

Ref:- 	'Iour confidential D.O. leter No.RR13/G137/1/99 dated 

25.3.2001. 

RRCB have considered your proposal in the light of the 
facts and circumstances of the case and have decided to cancel 
the above examination. Board's decision regarding action to be 
taken to prevent recurrence of such incidents is reproduced as 
under : - 

1. 	'GPO/N .I'. 	Railway may 	he 	asked to 	call for 

explanation 	of 	the officer-inchar e 	and take 	tip with 

him. 	A 	warii.ng 	n),- y 	e 	issued 	to 	the officer 	in case 

the 	ci.rcumf$tatices were 	same 	as x pl.alned by 

Chairnian/RRB. 

• 	2. 	Chairman/ RRI3/Guwahati, m y be advised to stop calling 
• candidates one hour in advance. Gail letters should 

be issued strictly as per provision of iara 208 of RRB 
Manual. it should only give the time of commencement 
of the examination. Candidates shouici be advised in 
the cal.l letter, that entry into the examination hall 
will not be allowed until 15 minutes before 
commencement of th examination, as •also that no 
candidate shall be allowed to turn up inter than 1.0 
minutes after commencement of the examination (para 
309.2 of RRR Mnual)." 

(V. K. v')dgal) 

l)y.  . I)irector, istt. ( RRIS) 
1(nliway hoard 



GOVERNMENT OF INDIA/UHARATSARKAR 
• 	MINISTRY OF RAILWAYS/RAIL MANTRALAYA 	 ( 

(RAILWAY BOARD).• 

No.E(RRI3)/2000/ 10/ 1 	 New Dcliii, dited 1.11.2001 

The Chairmen 
RailVay Recru itmeni. J.Joaids, 
Muinbai, Ahmcdabad, Ajincr, I3hopa1 a11(1Go.U1cd. 

In view of the empanelled Jr. Accouiits Asisl.anl.s. (AAs) stfule 
Rs.4000-600() (RI S) awa ii ing ahsorptioi I for wali I of VCUflCiCS on I lie 
Railways, 13oard have (lccilc(l that all pending .fl!(lCIitS 0! JAAs 
received from Western, Central wd N.F. laiiwuys Oi. RRI3s may ho 

• candciei: 	 . 

(V.K. Ivlo(lgal) 
I )y. Director Est.t.(RRI3) 

Railway Boar(l. 
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GOVERNMENT OF INDIA/BHARAT SARKAR 
MINISTRY OF RAILWAYS/RAIL MANTRALAYA 

[RAILWAY BOARD] 

No. E(RRB)/2001/9/1 	 New Delhi, dated 6.11.2001 

The General Manager, 
All Indian Railways/ PUs 

The Chairman, 
All Railway Recruitment Boards. 

Sub: Restriction on publicatioii of Recçuitment Notices. 

R.et: Board's lettersNo. E(RRB)/200 1/9/1 c!atedl2. 11.2001. 
& 

Restriction imposed by Board in terms of their lettergquoted above 	/ 
on issuing Recruitment Notices in the following categories unless their 	/ prior approval has been obtained, has been ext9thd up to 31.7.2003:- 	/ 

y 
Senior Clerks 	 V 
Junior Clerks/Typists 
Junior Accounts Assistants 
Junior Accounts Clerks 
Time Keepers 

1rt 

(V. K. Modgal) 
Dy. Director Est.t.(RRB) 

Railway Board 

0 

I 


